APPENDIX —XXI
Govt. Notification about Reserve Forests, Protected Forests,
HARYANA GOVERNMENT

FOREST DEPARTMENT
Notification

The 23 August, 1974
No. S.0.138/C.A.16/27/S.20/74—In exercise of the powers conferred by the section
20 of the Indian Forest Act, 1927, and all hereby makes the following amendment in the Schedule
annexed to the Government notification No. 190, dated the 28th April, 1886:-

AMENDMENT
In the said notification ,for the existing schedule shall be substituted, namely:-

SCHEDULE
District Tehsil  Name of Name of village Areas in Boundaries
Forest with H.B. No. acres
Ambala  Jagadhri  Kalesar Kalesar Jungle, 11570  North : District
H.B. No. 2 Sarmor,

Himachal Pradesh

South: Land of
Village
Arrayan-wala
Naggal Patti,
Milak

East: Himachal
Pradesh and
Land of village
Kalesar

West: Forests
Bagpat
Khillanwala,
Kansli,etc.
(Revenue  Estate
Panjkhol and Khol dar

pur)

KIRAN AGGARWAL,
Joint Secretary, Government, Haryana.
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The 28" April, 1886

No. 190.-Notification.-In accordance with the provisions of section 19 of Act VIl of 1878(The
Indian Forest Act), it is hereby declared that the forest specified in the schedule below is reserved
with effect from the 1% July, 1886 :-

SCHEDULE
Name of Situation _Boundaries Remarks
Forest of forest  North South East West
Kalesar InTehsil  Territory Land of Lands of Territory  Boundaries
Jagadhri of the Raja the British Dalip Singh of the Raja marked by
of the of Nahan villages of Lambardar of Nahan. masonary
Ambala Rayamwala of Kalesar pillars.
Distt. Nangal&
Khadri
also lands
of the Kalsia
state

356



DEVELOPMENT DEPARTMENT

(FOREST)

The 1-6-45.
No0.1060-Ft.:.- Whereas it appears to the Governor of Punjab that land mentioned in the schedule
annexed to this notification is required for the road known as the Tajewala-Poanta road, the
Governor of Punjab, is pleased to declare under provision for sub section(1) of section 27 of the
Indian forest Act, 1927 that the area specified below being a portion of an area which in
notification No. 190, dated the 28.4.1886 was declared to be a Reserved Forest , shall cause to be

a Reserved Forest with effect from the date of this notification.

SCHEDULE
Specification of the land to be disforested.

District Tehsil Mauza Area in Description Reasons for
acres disforestation
1 2 3 4 5 6
Ambala Jagadhri Government 44.83 Astripofland  Theareais to be
Kalesar 16163 feet in transferred to the
Reserved length & of Irrigation department

varying width for the construction
lying generally  of Tajewala Poanta
in the direction Road.

from South-East

to North-West

as demarcated at

site passing through

the Reserved Forest.

Sd/-  J.D.Penny,
Secretary to Government,Punjab.
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